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This review patition has been filed by Shri S, Lal
whereas the counasel for the applicant in the 0.A. was Shri Rem
Chandra. The Review Application is for review of the order of

this Tribunal dathd'05-09.éﬂﬂ3 passed in 0.A, No,82/03,

The order of this Tribunal as per the applicant uaa.

challéngad hefora Hon'ble Bigh Court through writ petition

¢ no,56685/03, Tha same was dismissed ags withdrawn by order dated
05,.,01,2004 with liberty to the applicant to move an application
for review. The applicant has also filed delay condonation
application alonguith thE;reuiau application, The applicant has
explained the delay in Pyling the review on the ground of his |

illness for which he has filed the medical certificates aluntuithi

the delay coandonation gpplications In view of the medical

e

certificates regardiny illeess of the applicant thz delay in
filing the review is condoned.
e Gertain grounds taken by the reviaw applicant in the
reviev spplication for review of the order sought for were well
| considered whereas the remaining grounds for the review are

flimsy and they do not cgll for any interference,

I have perused the order under review and in my opinion
the order does not suffer from any error of law, Tha revieu

application is, therefore, rejected under circulation rules.
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